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GOVERNM eFPUNJAB  

Tender! RFP Reference No. 1067-69 Dt. 16-03-2021. 
The Department of Water Snooty and Sanitation Division No. 2. Ludhiana. 
Invites online bids for Augmentation of Water Supply Scheme for Village 
Bebarpur, Bifurcation from existing Water Supply Scheme Chommon in 
Block Dehiori. DialrictLudhisna. (UnderNABARDRlDF-XXltUJJM) 
Closing Date &Tirne:31-03-2021 at 16:00 Hours. 
For detefa log onto: https:/eoroc.ounjab.00vjn 
Note Any corrigendum(s) to the Tender/ RFP Notice shall published on the 
above website only. 

  

Executive Engineer, 
Water Supply &Sanitation 
Division No. 2, Ludhiana. DPRJPb.NN12fl487/202112621 

 

  

The Department of WaterSupg(yand Sanitation Division No.2. Ludhiana. 
Invites online bids for Providing bifurcationt augmentation of piped Water 
Supply Scheme at Village Tibba, Block Dehion, District Ludhiana. (Under 
NABARD RIDF-XXlll/JJM) 
Closing Date &Tinie 31-03-2021 at 16:00 Hours. 
For details log onto :  _httg6:/e,proc.nuniab..gpv.in 
Note: Any corrigendum(s) to the Tender) RFP Notice shall published on 
the above website Only. 

Executive Engineer, 
WaterSupply & Sanitation 

DPRIPS aw12n489.'2oslrlslg Division No. 2, Ludhiana. 

CORRIGENDUM Date: 16.03.2021 

E-tender Specification No. CCP-!/44/2020-2021, invited by this office for 
Procurement of Procurement of Underoround Cable Fault Locator machine 
mounted on van with diagnosis for Li 11 KV 33 KV Electrical Network of 
UPCL along with operation forlive years under IDPS Scheme, the Last Date 
& time of online requestfor and Submission of tender in online & Offline mode 
& Date of opening of bid Part-I in online and offline mode may be read as 
22.03.2021 upto 17:00 his. and 23.03.2021 at 15:30 ha respectively, Other 
terms & conditions will remain same as per original tender notice. For further 
details, please visit ourwebsite www.ukt.enders.gov.in  

Superintending Engineer 
RO No. 121/EE(CM)UPCLiA.2 Corporate (C&P-I) 

UJVIJ Limited 
HO.: "UJJWAL", Maharani Bagh, I3MS Road, Dehradun-248006 

Telephone: 0135-2763308, Fax No.:0135-2763506 
ClN No. U40101uR2001SGCO2580Website:www.ujvnLcom 

R.O. No. 210 e-Tender Notice DL 10-03-2021 

Office of the EE(lC&CM) C-anga Bhawan, Yamuna Colony, Dehradun, 
invites online bids from interested parties. Brief summary of tender is 
given below: 
Tender No: 05/EE(IC&CM)12020-21 
Name of work : Procurement of Transformer oil for various power 
Station of UJ\/N LTD 
Estimated cost: 51,20,670.00 GST Extra 
Date of availability of bid documents on website :16-03-2021 from 
16:00 Hrs. 
Lest dale for submission of bids on website :08.04.2021 upto 16:00 Hrs. 
For fuller & further details, kindly visit e-procurement portal 
"http:iluktenders.qov.in"  

EE (IC&CM) 

Ref. No.: 209 Corrigendum and Time Extension Notice 0ztad:1O.03.2021 

In Tender No: 08/EE(E&M)/MB-ll/BARRAGE/2020-2iforElectrici 
wiring and otharassociatad works atJoahiyara barrage colony, UltarkashF 
invited by office of Executive Engineer (E&M), Joahiyara barrage, 
Uttsrkashi, the quantity at S.No. S of SCHEDULE OF QUANTITY & 
PRICES should be read as '547' insteod of'937'. The date of submission 
and opening of above tenderis hereby extended as folio,', a:- 
Last date of downloading the lender - 21.03.2021 upto 24:00 bra 
Last dale of submitting the tender - 22.03.2021 up to 18:30 Nrc. 
Due date for opening the tender- 24.03.2021 atil :00 Nra. 
For eligibility criteria and fuller & further details kindly visit our wcbsite 
www.uttsrakhandialvi.dyulcom. Bidders are advised to regularly ViSit 
our website for further details, subsequent addendum! corrigendum! 
cancellation etc. Executive Enoineer (E&M) 

Request for Proposal 
For 

Assessment Studies for identifying gaps 
In imfrasf:atcture & processing fadilitiws For 
development of potential value chains for 

t2erishL-le products under Operation Green 
Scheme for 

VUniStry of Food Processing Industries 

Ministry of Food Processing industries 

(MoFPl), Government of India, invites proposals 

from reputed consulting firms or expert institutions for 

conducting "Assessment Studies for identifying 
gaps in infrastructure & processing facilities 
for development of potential value chains for 
perishable products under Operation Green 
Scheme 

For details regarding eligibility, terms of refrence, 

timelines etc. kindly refer to the RFP of tender ID:-

2021MFP16217601 at Central Public Procurement 
Portal (https://eprocure.gov.in/eorocure/app)  and at 

Ministry's website: (htt.ps://mofpi.nic.in/tender/RFP)  

Eligible firms willing to participate and meeting the 
eligibility criteria may submit the application as per 
the stipulated timelines.

DAVP 16101/11/0011/2021 

Central Electricity Regulatory Comnission 

629/T012020 Dated: 11.03.2021 

NOTICE UNDER CLAUSE (a) OF SUB-SECTION (5) OF 
SECTION 15 OF THE ELECTRICITY ACT, 2003 (the Actj 
1. An application for grant of Category-V licence for 

inter-State trading in electricity in whole of India has 
been made before the Commission by Amp Energy 
Markets India Private Limited with its registered office at 
309, 3rd Floor, Rectangle One, Behind Sheraton Hotel, 
Saket, New Delhi-lb 017. 

2. A copy of the application, along with its annexures and 
enclosures, made by the applicant for grant of inter-
State trading licence to Amp Energy Markets India 
Private Limited before the Commission can be accessed 
at the website www.amp.energy or inspected by any 
person in the Commission's office by following the laid 
down procedure. 

3. On consideration of the material available on record, the 
Commission is satisfied that prima fade the applicant 
qualifies for grant of licence for inter-State trading in 
electricity and by order dated 8.3.2021, the Commission 
has proposed to grant a Category-V licence to the applicant 
for inter-State trading in electricity in whole of India. 

4. Notice is hereby given in pursuance of clause (a) of sub-
section (5) of Section 15 of the Act to invite suggestions 
or objections, if any, to the proposal to grant licence for 
inter-State trading in electricity as aforesaid by the 
Commission to be received by the undersigned latest by 
31.3.2021 at the above noted address. The objections or 
suggestions received after the specified date shall not be 
considered. 

S. The Commission will fix the date for final disposal in due 
course and the person who files the suggestions or 
objections may in his discretion attend the hearing, for 
which no TA/DA shall be paid by the Commission. 

Sd!- 
(Saraoj Kumar 3ha) 

Secretary 

If' 

GOVERNMENT OF PUNJAB 
Tender! RFP Reference No. 1061-63 Dt. 16-03-2021. 

"Avoid Wastelulause of Electricity" 

UTTARAKNAND POWER CORPORATION LTD. 
(Govt. of Uttarakhartd Undertaking) 

Corporate Identity No. U413109U001SGcO2556712358 
Victoria Crass Vijeyta Gabor Singh Uris Bhawan, Kanwati Road, Debradun 

Telephone. 013 2163672-76. Fax- 0135)27602a9 

HO.: 'UJJWAL'. Maharani Bagh, GMS Road. Dehradun -240006 
TeL 16135.2763508, 2763808 Fax: 0135-2763507 

CIN No.U40I0IUR200ISGCO26866 Website: www.ujvnl.com  

UJVN LIMITED 

3rd & 4th Floor, Chanderlok Building, 36 Janpath, New Delhi-110001 
Phone: 23353503, FAX: 23753923 


